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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 29th May, 2026

S.0. 2737(E)— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, number S.O. No. 5854 (E), dated the 17" December 2025, published in Gazette of India,
Extraordinary, Part II, Section 3, Sub- section (ii) issued under sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared to
acquire the land specified in the Schedule annexed to the said notification for construction of Jam Bypass on NH-
44 (Old NH-7) in village Jamb, Taluka-Samudrapur, District of Wardha, in the State of Maharashtra.
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And whereas, the substance of the said notification has been published in "Lokmat" (Marathi) and "The
Hitavada" (English) both dated 13" January 2026, under sub- section (3) of section 3A of the said Act;

And whereas no objections has been received from any person by the Competent Authority:

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3(D) of the said, Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3(D) of the said Act, the Central Government
hereby declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule
shall vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structures, falling within the stretch of land for Jam
Bypass on the National Highway No. 44 (Old NH-7) District Wardha in the State of Maharashtra.

State: MAHARASHTRA I District: WARDHA
S1. No. Survey/Plot Type of Nature Area Name of
Number Land of Land (in Hectares) ||Land
Owner/Interested
Person
| 1| 2 | 3 | 4 || 5|l 6 |
| Taluk: Samudrapur |
| Village: Jam |
1{]107/1, 107/2 Private Agriculture 0.01 |[Sevagram Agrobase
I. Ltd Nagpur Ragi.
Office Ganeshnagar
Nagpur through
Director Madhav
Ganpatrao Ghuse
Madhukar
Vishwanath
Chamat
107/1
2(1107/1, 107/2 Private Agriculture 0.02 Sevgagram

Agrobase 1. Ltd
Nagpur Ragi. office
Ganeshnagar
Nagpur through
Director Madhav
Ganpatrao Ghuse,
Madhukar
Vishwanath
Chamat.

107/2

3 108 Private Agriculture 0.035 ||[Kawadu Jairamji
Khaire Shyam
Pralhad Gedam
Khushal Markandi
Karmankar Vijay
Hari Thamke
Shankar Wanwasu
Nagrare

108

4{(109/1, 109/2 Private Agriculture 0.03 [|Vandana Vijayrao
Ghate, Gopal
Ramkaranji
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Mehadiya
109/1, 109/2

128

Private

Agriculture

0.05

Mory Dominik
Philip, Suman
Vishwambhar
Dayalpande
128

129

Private

Agriculture

0.05

Pankaj Rameshrao
Patil Pravin
Sureshkumar Patil

130/1, 130/2

Private

Agriculture

0.04

Dhirajsingh
Kisanlalji
Unhariya,
Premchand
Ramchandraji
Bhura, Jaishree
Premraj Awachat
130/1, 130/2

190/1/A, 190/1/B,
190/2

Private

Agriculture

0.03

Murlidhar
Rambhau Ujawane,
Kamalakant
Shriniwasji
Jajodiya, Ramakant
Balkurshnaji
Jajodiya, Rahul
Gopalji Agrwal,
Laxmikant
Shriniwasji
Jajodiya, Kiran
Shantayya
Chenaveni, Rajani
Ayubhsingh Kanda,
Arjunsingh
Aayubhsingh
Kanda

190/1/A, 190/1/B,
190/2

208

Private

Agriculture

0.03

Balkrushna Kantilal
Sharma
208

10

209/1, 209/2/A/1/1,
209/2/A/1/30,
209/2/A/1/31,
209/2/A/1/32,
209/2/B, 209/2/A/2

Private

Agriculture

0.4

Gajanan
Dhyaneshwar
Deshmukh, Prakash
Sheshmal Kothari,
Somehwar
Vishwanathrao
Aaitlawar

209/1

11

209/1, 209/2/A/1/1,
209/2/A/1/30,
209/2/A/1/31,
209/2/A/1/32,
209/2/B, 209/2/A/2

Private

Agriculture

0.09

Gajanan
Dhnyaneshwar
Deshmukh, Prakash
Sheshmal Kothari,
Someshwar
Vishwanathrao
Aaitlawar

209/2/B
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209/1, 209/2/A/1/1,
209/2/A/1/30,
209/2/A/1/31,
209/2/A/1/32,
209/2/B, 209/2/A/2

Private

Agriculture

0.12

Sitabai Hemraj
Niwate
209/2/A/2

13

210/1,210/2,210/3

Private

Agriculture

0.27

Sunita Ramdulare
Pal, Ramdulare
Panchamji Pal,
Shweta Ramdulare
Pal
210/1,210/2,210/3

14

211

Private

Agriculture

0.28

Kunal Ramdulare
Pal, Pruthvi
Ramdulare Pal,
Ramdulare
Pancham Pal,
Sweta Ramdulare
Pal

211

15

Private

Agriculture

0.06

Shakuntala Shridas
Munjewar
3

16

343

Private

Agriculture

0.015

Kamlabai Babulal
Khetal, Manmohan
Babulal Khetal,
Shailendra Babulal
Khetal

343

17

Private

Agriculture

0.1593

Shakuntala Shridas
Munjewar
4

18

44

Private

Non Agriculture

0.01

P.V. Textiles Ltd.
Jam
44

19

46

Private

Agriculture

0.01

Pravin Namedero
Tamboli, Smt
Sulbha wd/ of
Namdeorao
Tamboli, Nilima
Ashokrao
Sawargaonkar,
Archana
Dhananjayrao
Barde, Vijay Annaji
Tamboli Abhay
Annaji Tamboli,
Vivek Namdeorao
Tamboli, Renuka
Jayant Tamboli
46

20

47

Private

Agriculture

0.01

Pravin Namedero
Tamboli, Sulbha
Namdeorao
Tamboli, Nilima
Ashokrao
Sawargaonkar,
Archana
Dhananjayrao

Barde, Vivek
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Namdeoro
Tamboli,
47

21

48

Private

Agriculture

0.01

P.V. Textiles Ltd.
Jam Through
Director
Adarshkumar
Arunkumar Mohata
48

22

49

Private

Agriculture

0.01

Shakuntala Shridas
Munjewar
49

23

5/1,5/2

Private

Agriculture

0.15

Shakuntala Shridas
Munjewar, Avinash
Shridas Munjewar,
Sanjay Shridas
Munjewar, Praful
Shridas Munjewar,
Rekha Shridas
Munjewar, Sunanda
Shridas Munjewar
5/1

24

64

Private

Agriculture

0.02

Vijay Annaji
Tamboli, Abhay
Annaji Tamboli,
Renuka Jayant
Tamboli

64

25

66

Private

Agriculture

0.004

Yamuna Wd/of
Purushottam Harde,
Shankar
Purushottam Harde
Guardian Mother
Yamuna, Savita
Purushottam Harde
Guardian Mother
Yamuna, Yogesh
Purushottam Harde
Guardian Mother
Yamuna,
Chintaman
Purushottam Harde
Guardian Mother
Yamuna, Prabhakar
Purushottam Harde
Guardian Mother
Yamuna

66

26

67

Private

Agriculture

0.0082

Dharmesh
Prakash Kothari,
Vinita Mahesh
Gupta
67

27

7/1/A, 7/1/B/2

Private

Non Agriculture

0.045

Ram
Annaji Tamboli
7/1/A

28

7/1/B/1,7/2

Private

Agriculture

0.045

Adarshkumar
Arunkumar Mohata

7/2
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29 8 Private Agriculture 0.023 |[Pravin Namedero
Tamboli, Sulbha
Namdeorao
Tamboli, Nilima
Ashokrao
Sawargaonkar,
Archana
Dhananjayrao
Barde, Vivek
Namdeoro Tamboli
8

30 Nala Government ||Agriculture 0.02 ||Govenrnemnt of
Mabharashtra Nala
Government

31 Road Government |[Agriculture 0.03 ||Government of
Mabharashtra Road
Government

Total I 2.0845|| |

[F. No. 99/3D]
SHAIKH AMINKHAN, Director
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